
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH AT NEW DELHI 

ORIGINAL APPLICATION NO. 253 OF 2023 

 

IN THE MATTER OF:- 

Raja Muzaffar Bhat      … Applicant 

Versus 

Union of India & Ors.      … Respondents  

 

ADDITIONAL AFFIDAVIT ON BEHALF OF APPLICANT  

S. NO. PARTICULARS  PAGE NO. 

1 Additional Affidavit on behalf of Applicant   

2 ANNEXURE A-1 

Copy of Photographs dated 01.04.2026 showing the 

current ground status 
 

 

3 ANNEXURE A-2 

Copy of Photographs dated 25.08.2025 and 25.11.2025 

showing dead animal carcass 

 

4 Proof of service   

 

Through  

 

 

 

 

RITWICK DUTTA       RAHUL CHOUDHARY          ITISHA AWASTHI 

ADVOCATES 

Counsel for the Applicants 

N-73, Lower Ground Floor, Greater Kailash-1 

New Delhi – 110048 

Email id:- Litigation@dclawchambers.com  

 Place:- New Delhi 

 Dated:- 04.04.2026 
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ANNEXURE A-1 

Photographs dated 01.04.2026 showing on-ground current status 
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ANNEXURE A-2 

Photographs dated 25.08.2025 and 25.11.2025 showing dumping of dead animal carcass 
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